
       
         
          
         

     
 

       
       
    

     
  

   

   
 

   

    

 
  

    
 

 
 

   

 
    
     

   
           

   

      

            
            

      
       

       

 



      
    
       
    

       
         

        

          
             

          
           

     

          
        

        
     

        
         

        
        

      
         

       
        

      

           
        
          

         
        

         
   

          
          

        

           

     

         
          

         
        

         

         



       
   
          
    

         
        

        
           

         
       
        

         
                

        
    

          
        

       
          

           
         

         
         
          

       

           
        
        

         
       

        
           
          
        

         
 

           
      

       
        

         
       

        

            
         
       

         
          

         
            

            
          

        
       

          
        



      
     
          
  

             
            
       

       
      
         
           

       
         

          
            
         

         
         

      
         
       

       
         
   

              

       

         

         

      

              

         
          

          

        
        

            

          

              

        

        

             

             
           

         

        
      



      
             
             
    

           

       

           

          

          

            

          
   

         

     

    

         

      
    

     

              

        

        
         

       
         

       
         

            
           

       
        

        
           

              
       

        
          
          

         



      
      
     
          

           
           

              

        

         

            

 

              

        

      
        

          

     

             

        

      

       
           

 

             

        

         

        
            

             

        

      
       

          
         

         



       
    
     
    

          

            

           

              

          
   

            

         

         

            

       

         

             

          

        

             

   

            

         

         
        
           

          

           

          

  



AETORE THE NAIIONALCOMPANY LAW TRIBUNAL. MUMBAI BENCH
TCSP No. I58/ 230-232 I NcL't IMB IMAH l2Ol7
TCSP No. 159/ 230-232 / NCL-[ IMB IMAH l2Ol7
TCSP No. 160/230-232 / NCL'r I MB IMAH 12017

5. Each Petitioner Companies to pay cost of { 25,000/- (! Twenty Five

Thousand only) to the Regional Director, Western Region, Mumbai

to be paid within four weeks from the date of receipt of this Order.

6. In Company Scheme Petition Nos. 158 of 2017 and 159 of 2017, i.e.

Transferor Companies, each to pay cost of ' 25,OOOl- (! Twenty Five

Thousand Only) to the Oflicial Liquidator, High Court, Bombay to be

paid within four weeks from the date of receipt of this Order.

7. All authorities concerned to act on a copy of this Order along with
Scheme duly authenticated by the Deputy Director or Assistant

Registrar, as the case may be, National Company Law Tribunal,

Mumbai Bench.

8. Any person interested is at liberty to apply to the Tribunal in these

matters for any directions that may be necessary.

9. The scheme will be effective from the appointed date as mentioned

in the Scheme of Amalgamation.

10. Ordered accordingly

Bhaskara antula Mohan
Member (Judicial)

M. K. Shrawat
Member (Judicial)

Dated : 09.08.2017

8

NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-




